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D r. P . S . D eth m u k h  : I would
not be able to give the complete list. Most 
o f the fruits that will pay arc being canned.

Shri B. D. Pande : May I know
whether Government are giving any grant 
to the fruit preservation unit that has re
cently been set up at Ramgarh?

The Minister of Food and Agricul
ture (Shri A. P. Jain) : That is by the 
U.P. Government.

Dr. P. S. Deshmukh : This has been 
started by the State. Governmem: I f  it is 
qualified for a ny grant under our rules, 
it will certainly get it.

Shri Heda : May I know the cities 
where the cold storage units have been 
constructed, and their capacity?

Dr. P. S. Deshmukh : I have not got 
the list here. I would ask for notice.

Shrimati Jayashri : May I know 
whether Government are giving encourage
ment to the export of these preserved fruits, 
and i f  so, to which countries they are being 
exported ?

Dr. P. S. Deshmukh t We do try to
encourage, although wc do not probably 
subsidise any export of fruits. It is our 
intention that our fruits should be con
sumed by as many countries in the world 
as possible.

Flood Control Schemes
+
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W ill the Minister of Irrigation and 
Power be pleased to refer to the reply given 
to Unstarred Question No. 856 on the 23rd 
August, 1956 and state :

(a) whether the schemes for flood 
control programme during the Second 
Five Year Plan period have been 
received from the State Govern
ments;

(b) i f  so, the details o f the schemes 
State-wise; and

(c) the nature of the decision taken by 
Government in each case ?

The Deputy Minister of Irrigation 
(Shri Hath!) : (a) to (c). Apart from the 
continuing schemes which were in progress 
during the First Five Year Plan period, 
certain new schemes, costing over Rs.

10 I^ hs, each, have been received for in
clusion in the flood control programme 
for the Second Five Year Plan period. A  
statement giving the requisite information 
in respect o f these schemes is laid on the 
Table of the House. { P la c e d  in  L i b r a r y ,  
S e e  No. S. 554/56]

Shri Sadhan Gupta : Is it a fact that 
Government are prepared to sanction 
any amount that the States can spend on 
the flood-control schemes, as appeared 
according to press reports from the speech 
of the Minister o f Irrigation and Power 
at Lucknow?

Shri Hathi : Government arc pre
pared to spend not any amount but an 
amount within the ceiling allotted to each 
State.

Shri Sadhan Gupta : Under the 
Second Five Year Plan ?

Shri Hathi : Yes, under the Second 
Five Year Plan. The ceiling fixed under 
this Plan is Rs. 60 crores. On that basis, 
various amounts have been allotted to  
the various States. It is desirable that the 
flood-protection works should be com
pleted as soon as possible. So, subject 
to the ceiling and the availability of funds, 
they would be cniitled to spend the amounts.

Shri Sadhan Gupta : May I know 
the period over which the ceiling can be 
spread out ? Can the period of five years 
be reduced, in the case o f flood-control 
schemes, because of the extreme urgency 
of flood controls?

Shri Hathi : The idea is that the 
speedier they are executed the better; and 
that period can be reduced.

Sardar Iqbal Singh : May I know 
whether Government have received any 
scheme from the Punjab Government, 
and i f  so, when it was received, and whe
ther any action has been taken on the same ?

Shri Hathi s One scheme has been 
received from Punjab, costing more tha» 
Rs. ID lakhs. There were 24 other 
minor schemes costing Rs. 64 lakhs or so. 
Out of these, 20 schemes have been appro- - 
ved already.

Dr.. Ram SuUiag Singh : From the 
statement, I find that about 16 schemea 
have been submitted by the Government 
of Bihar, and about four more have been 
submitted very recently. But none of these 
s^cm es relate to the rivers^which have been 
in floods for the last two or three years 
during the monsoon periods. May I know 
whether Government have any agency to 
find out the areas which arc flooded during 
the monsoon period and surt flood-oontrol 
schemes there also?
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Shrl Hathl : Generally, the s.heme*
«ood-protection are prepared by the State 
G overnm ents. T h e  Stale Flood Control 
B oards are there, and they look to these 
th ings. T h en , the schemes are sent up 
fo r scrutiny ^ere. I f  there is any technical 
poin t involved, then the officers from  the 
C e n tra l W ater and Power Commission go 
th ere  and advise them. But, generally, 
th e  investigations are being done by the 
State G overnm ents,
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Shri Hathi : I shall enquire from 
the Bihar State Government about what 
the hon. M em ber has just referred to.

Shri L. N. Mishra : M ay I know whe
ther it is a fact tliat much conccrn h is been 
expressed by some of the State G overn
ments at the Planning Commission’s pro- 
cosal to reducc the allotment for flood- 
pontroi from Rs. 117 crores to Rs. 60 crores, 
and if  so, whether the Union M inistry 
has pressed for more grants from the 
Planning Commission, and i f  the answer to 
the latter part o f the question be in the affir
mative, what the reaction o f the Planning 
Com m ission has been?

Shri Hathi : For the present, Rs. 60 
crores have been allotted for flood control. 
It is a fact that when the schemes were 
prepared and sent tentatively by the various 
States, the total amount required was found 
to be Rs. 117 crores. But just as in other 
sectors full provision has not been made 
by the Planning Commission, like
wise, here also, Rs. 60 crores only have 
been provided. But i f  the schcmcs are 
urgent and immediate, the Irrigation and 
Power M inistry w ill try to sec that imme
diate and urgent schemes are not with
held for want o f funds.

Pandit D. N, Tiwary : Are Govern
ment aware that in the bunds that have been 
Constructed, sufficient outlet is not given

and therefore, when a heavy downpour 
occurs, the villages are flooded by rain 
water ?

Shri Hathi : G enerally, openings 
and sluice gates are being provided where 
such embankments have been constructed. 
It m ight be that they m ight not have been 
ready by a particular tim e; otherwise, due 
precautions are taken to see that openings 
and sluice gates are provided.

Shri Heda : Sometimes floods are 
caused by the breach o f huge water reser
voirs. T h e  elfective method in use in the 
U S A  to deal with this is either to d ig  the 
bed o f the river or construct alternate canals 
ro let the water flow away sw iftly. Has 
this method attracted the attention of 
Governm ent ?

Shri Hathi i So far as we are con
cerned, we have not had any experience of 
huge reservoirs having given way. Here 
the problem is w ith  rcspect to the rivers, 
their tributaries and drainage. W e have 
not yet faced any problem of any huge re
servoir having given way and flooding the 
neighbouring area. But this is a suggestion 
for consideration.

Shri C. K. Nair i M ay I know if  
there is any scheme for a bund to be built 
on the western side o f the Yam una in 
D elh i?

Shri Hathi i T hat is under considera
tion.

Dr. Ram Subhag Singh ; Certain 
very serious accidents have occurred recent
ly, but none o f the rivers concerned has 
been mentioned in these schemcs, though 
they arc exhiustive. M ay I know whether 
the Government will see that careful atten
tion is paid by the State Governm ents in 
drawing up such schemcs.

Shri Hathi : As I said, these schcmcs 
are drawn up by the State G(Wcriiments. 
But if  there is any immediaie danger to any 
particular area and it is brought to the 
notice o f the Central Govcrnmenr, they 
would advise the State Government a>n- 
cerned to take up that schemc immediately.
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